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Manoj Kumar Aggarwal (Accountant Member):

1. The captioned appeals were initially disposed-off by Tribunal vide
common order dated 26-05-2022 allowing the appeals of the assessee.

However, revenue preferred miscellaneous applications on the ground
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that the impugned issues, for both the years, were already settled by the
assessee under Vivad-Se-Vishwas Scheme (VSVS). Considering the
same, common order was recalled vide MA Nos.222 & 223/Chny/2022
dated 31-03-2023 and the appeals were restored to their original status.
Since the disputes were settled by the assessee under VSVS, both the
appeals were taken up for hearing with the consent of both the sides and
are being disposed-off by way of this order.

2. Undisputedly, the impugned issues, for both the years, have
already been settled by the assessee under Vivad-Se-Vishwas Scheme
(VSVS) and Form Nos. 5 has also been issued by designated authority.
Considering the same, both the appeals stands dismissed as withdrawn
by the assessee.

3. Both the appeals stands dismissed as withdrawn.

Order pronounced on 31% March, 2023.
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